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1.3TIHIUTT T ITA No.809/Chny/2023

Doctors Educational and Charitable Trust T/ ITO
103/214, South |V Street, Vs, Exemptions Ward,
Pudukottai-622 001. S- | Trichy.
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SAA Charitable Trust ITO
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(G@F‘IT?-ﬁlAppellant) | : ‘ ol / Respondent)
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4.3MaHI3AYd H./ ITA No.849/Chny/2023
Rayavaram Sri Muthumariamman ITO
Charitable Trust dHd1H | Exemptions Ward,
702, Palaiyur Veedhi Old Post Office / Vs. | Trichy.
Building, Rayavaram, Pudukottai-622 506.

RTAAGTY /S35 3MTd./PAN/GIR No. AACTR-3006-M

(G@F‘IT?-ﬁlAppellant) | : ‘ ot/ Respondent)

3fiarfp13iRA/ Appellant by | : | Ms. Sree Lakshmi Valli (Advocate)-Ld. AR

TP 13iT/Respondent by | : | Shri R. Clement Ramesh Kumar(CIT)- Ld. DR




YA ® ARG/ Date of final Hearing | : | 06-02-2024

HYUNH IR RS /Date of Pronouncement ;| 06-02-2024

3MeA/ORDER

Per BENCH:

1. At the time of hearing of captioned appeals, Ld. AR filed identical
letters seeking withdrawal of these appeals. One of the letters reads as

under:-

“The above-mentioned appeal was filed against the order of rejection of application
seeking registration u/s. 12A(1)(ac)(ii) of the Income Tax Act on the grounds that the
application ought to have been filed u/s 12A(1)(ac)(iii). The Appellant now prays to
withdraw the above appeal.”
The Ld. CIT-DR did not raise any objection. Considering the same, we
accept the prayer of the assessee.

2.  All the appeals stand dismissed as withdrawn.

Order pronounced in open court on 06" February, 2024.

Sd/- Sd/-
(MAHAVIR SINGH) (MANOJ KUMAR AGGARWAL)
3UIYée / VICE PRESIDENT o1 YG¥ / ACCOUNTANT MEMBER

IS Chennai: f&71id Dated : 06-02-2024
DS

STSPTAffUsEifd/Copy of the Order forwarded to :
1. 3rdiarff/Appellant 2. Ya@df/Respondent 3. STAHRSF/CIT 4. fauriomfaffyDR

5. MeWRA/GF




